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13.19 bu. 

wesT BENGAL BUDGET, I' 07! 
DBMANDS FOR GRANn ANI) 

STATUTORY S ~ 

RS : PROCLAMATION ''I 
RELATION TO WEST 

BENOAL Co,,/d. 

MR. SPEAKER: Tr.e Houae will aow 
'ate up rurlher c:oDiideratlon or Items 8. 'I 
and lOin the 0, de. Paper. 

Out or .'x hours .1I0t~  for the I."Ombined 
discUI.ioD on t .~c three Items, thrre ou,~ 

and fhe minu~rl have already been laken 
and two houn and" minutes now remlin. 

Hon. Member. whn tabled notices of Cilt 
motions yesterday may, if they wI h 10 move 
those cut mOlicDs, lend slips :rJ the Table 
within'S miDDles Indic3!ing the le,I.1 
aumllen of the cui motion. whicb tbey wouk! 
lite to moYe t~ "'ill be tTealed .~ 111° ... 0. 



Shri P. \'tnhtamH-a!uh rr.ay C:o"til'IIC 
his speech. af.er lunch. 

13 10 hr •. 

The Lok Soblra adjlJuI'nL"! 1M L,,,ch ,fll 
,hi")' mirr"'", ,..,." 1ou"ren .f 'he I 1r~. 

~ i ok S..blu ,r-assll",b/ed /I- I."·I)-jl'e 
",,inults pU,'/ rCltirle,:1l ,'I tlu elICit 

IMr. Drp.t)·.Speaker in ,'''' ,hal" 

WEST BENGAL BUDGET, 1970·71 
DEMANDS FOR GRANTS AND 

STATl,;-IORY RESOLUTION 
H.e,' PROCLAMATION IN 

RELATION TO WEST 
BENGAL .. Corr,J 

MR. S. M. BANERJEE (Kal>purl. Gn 
a point uf older, Sir 

MR DEPUTY·SPEAKER; The order 
iD this House i, the diKu·sion of the Wcst 
Bengul budget. J( his poifol of udcr lelalrs 
to tbis, I will allow it. AnythiDI b.)on(\ 
tbis ranDDt be raised. 

SHRI S. M. BANERJEE: 11 is ab<IUt 
Weil Bengal. YDU mu,t have read iD ll'e 
neWSI'Rpcr8 thaI in Calcutta. one )OUllS boy 
studcDt of 18 8 ~, S.mir Bhatl8.:harya, a~ 
called at 4 A.M day befo/e st l ~  b)' the 
police. t"ken to Ihe ShY6mpukur police stalion 
and has been bealen to den tb in rolict: 
custody. 

MR. D ·S ~  : All that 
bas already uppeared in Ihe PBIM:" HQW 
does it affect the order of It.e House ? 

SIUI S M. BANERJEE: I did nol 
say, point or order. I want to make a 
submi&siQn. Afler Ibat young boy was 
beate' to death in police lustody. ~c~l n a  
there was 8 procession of morc than 1 lakh 
"f people This SOft of C R P. 8'r"cily i. 
soins on in We" Bensal. I waD! Ihe Horne 
Minister to make I stalement on it. 

MR. DEPUTY·SPEAKER: Yuu hay, 
made )our point ond the Home Mlr.islcr who 
is prescnt bas hcud it. That is the I'lld (If 
Ih. malla Now Mr. "cnkatssubb.ti. h may 
~ lntim:  his 'peech. 

:'InRI P. VPNKATASlIBUIAJI 
(N8Dd,,8IJ: Sir, the olOtioll befolc t~. 
House il witb regald to the o~ nultlon nl' 
,be President', rule In Bengal for an(lther ~11l 
moblhs. I will wnline mYlelr 10 thi$ aSII"1. 
A VCI)' rcclJliar £nd llillkull situation hn-
nrlsen in Wrst Bto!1I1 whkb ha. necestl:aled 
the cl .. tnpi!l. dOwn cr. Presideut', ,ulr: Ihle 
Wut IIcII&8' bIb l:ecotne II prublcDJ Slate DI,I 
t· ~. u~  of anv mi~ oir.1  of I he pcGple I h.,(' 
hUI .ause 01 the misbeJ:aviour a"d mi,· 
t.8Ddlill,' pf the sitaaliou by Ihc Cutl.t 
. o rD~nf. Artel 19/)7 •• he expeliment of 

multi..parly IOvernmenl ~'IIS made ia West 
Benpl. ~I. Ajoy Mukerjee was made thc 
sea"'II",,1 I!Dd he wa. shuttle cocke.! h. ·".'e'" 
one party and .nother. He had 10 hlol'c the 
GO\ (I nn.cllt uitima'c1y m ,herr dll/lu,1, 
a.ill~ to c ~at  i~ authority il> '/lc 

Oeputv Ch!r!' Minister, Shr; JIoti B.IU, Whl1 
wilb Ibc pcl:uliar cohabitation of Ihese 
panies bad liven birth to tbe monller ,,' 
c~alill s. 

This n ' ~l r was lhe rnull of the UIIl! ul) 
allian" 01' the parlic~ which tin lIut bolieve 
in dcmIJ::racy, n.tioD.\i5ln aDd 10"i ..... ri81 
illtegrity of llii> toullay. n,en l'resideDt', 
Rule wa, impo,cd at list "hen Naulite 
me"lce wu sprea,i"l1 DOl onli iD W"I 
DCDlal but also in other paris IIf Ihe coulitry. 

We bad II rcmarkab": HQDlc MiDi&ter, 
Shri Cbavan. wbo bad Iii' ClIp8I:ity fDr 
roioiug "cry peculiar hlOllills and phra&es. 
f.or ,vcry ~iI laliop he I~1i iot Ihe capal;ity 
or ,kDack of !:Oiaia. certaiD 'Joppa. Beini 
" I1raamalic so.cialhl, huaid mVDY a lime on 
tbe !loar of 'be l o ~ tbat tbe Na"ahte 
pro"lel1! ic a iOeio-ecpnomic problem IlDQ il 
il Ihil ~io' oDomi  problem that II,s 
livCD cDcoursloQJCDt aDd ,pur to the anti· 
oo;;ial a~  jlkg31 or liD lawful ~t h i: les 01' 
Ihe NUlllites 1 am glad I' at 600n after 
tbe Prime Minialel hat tllken ell.arge of tb" 
Home portfolio, she wal able to rt8lio~ what 
lin CDormou, dJmasc hel collea&uc ],as caUKtI 
10 the cOllnlry by mishand!ins t ~ Home 
rortlolio. J a'tl h:lp;:>y th:ll .he has rcatletd 
the gravity cf the s:lue ·jon ti,." cndea.c's 
.hl. reunlry. 

Tbclc is a D,,,spilpcr vI' thl: NL\OIlil:s. 
LJ •• hb.alh', wbich is r,rely ~il,ullll  a/ld 
which uf' .~.l  aDd l ~rl  stales tlie ~ II' of 
their actiy,tics. It has apP':"/cJ ill Ih: 
I.'(m ExprUi aJlia. Frola tbal il ClIa be 
_a bow Ill,) arc ~prc3 'I.~ lheir teQtacl .. 
throuchout Ihe ,tuotry. Murtin.: "JIll 
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[Shrl P. Venkatalubbaiab] 
Benpl u tbeir base they Ire having a pinc:cr 
movement riabt up to Kerala. It is a 
Vietnam type of situation tbat tbey want to 
c:reate in tbis country. 

The Government bave now come forward 
with a motion for tbe continuance of Prai· 
dent's Rule for anotber six montbs. In 
DOrmal circumstances, I would not bave sup-
ported sucb a motion. Blit I am supporting 
it because of tbe pecallar circumstances and 
the terrible situation that obtains in Calcutta, 
Durgapur and other partl of Benpl. Duraa-
pur is today virtuallY besieaed by CPM. In 
tbe Hlndu.'an Standard tbey bave publish-
ed a cartoon "Indefinite strike. StrIke the 
Iron Durppur steel when It is red CPM". 
This is the type of activities tkey arc 
indulaing in. 

In between stands the CPl. Sborn of 
their radicalilm and ideololY. tbey want to 
buk under the reftcctcd glory of the party 
in powcr and also bave some radical pro-
grammes only to mislead the public. They 
have become tbe victims of their own 
machinations. They have been exposed by 
their erstwbile allies. CPM. This is the kind 
of tactics they are adopting in West Bengal. 

The law and order lituation is bad. The 
Governor, wbom the Central Government 
bas chosen to preside over tbe destinies of 
West Bmpl, is an institution by bimself. He 
docs not know wbo Ishwar Chandra Vidya-
sagar is. He is creatibg problem aft~t'pro l m 
tbere every day. He is encouraging all by 
bis utterances and irresPonsible speeches and 
il beinl' a party to ratber conniving at, certain 
disturbances and tbe dilturbance of law and 
order in tbat State. In these circumstances, 
I will uk tbe Central Government wbetber 
tbey will be prepared to replace tbe Governor 
witb an efficient administrator wbo can bring 
law and Older and who will be able to ensure 
security of property. 

\ SURI S. M. BANERJEE : I IUlgelt, 
Sbri Shea Narain should be lent there.· 

SHRI P. VENKATASUBBAIAH: . Yes. 
Sbri Banerjee will be an ideal governor for 
thllt area. 

SHRI S. M. BANERJEE: I am a 
Communist. Apln, )OU will accuse me. 

SHRI P. VENKATASUBBAIAU: By 

the time you go tbere you will become a 
Naxalite. 

SHRI S. M. BANERJEE 
suueat your name. 

Tben, I 

SURI P. VENKATASUBBAIAH 
Sooner tbe presenl Governor is replaced the 
better it is. 

About tbe economic problems, I have no 
doubt in my mind tbat for all these long 
).,ars West Bengal bas not rc~i  its due 
sbare ... it h regard to economic development 
and its peculiar problems. Lakhs and I~ s 
of refugees are pouring in and these refugee! 
hue not been rebabilitated properly. 
Unemployment problem remains where it is. 
It should be the duty of the Government to 
sce tbat these problems are tackled on a 
special basis. 

West Bengal and tbe city of CalCUli", 
bappen to be tbe centre of every other activity 
concerning the whole region comprhing of 
Assam, West Bengal, Bihar and Orissa. So, 
I would make a suggestion to the Govern· 
ment tbat a comprebenlive prrgrBmme, may 
be on a crash basis, be adopted there, of 
course enlisting tbe support of the people of 
the rea ion conccrned. Calcutta should be 
given special attention to sec tbat the 
problema that plague that city and also the 
State are gone into thorougbly. If neccssary, 
witbout going into the normal norms of 
allocations under the Plan programmes. this 
problem should be tackled on a special basis 
and every assistancc sbould be given. 

Till law and ordei' and normaley 
arc restored, till industries begin to work, 
till workers wbo bave been tbrown out of 
employment arc given proper employment, 
till the economy of tbe State comes to its 
normal state, I plead tbat the continuance of 
the PresidCllt's rule be bad. I may also 
reiterate tbat sooner the prescnt Governor is 
replaced by a competent man, wbo can win 
tbe confidence of tbe people, tbe beller it 
will be. 

SARI SAMAR GUAA (Contai): Sir, 
I want to make a submission. ~t r a , 
you were in the Chair when the discussion 
was going on and about 5S minutes were 
spent in procedural matters. The discussion 
started only at five minutes to three O'Clock. 
But the Speaker said this mornina that 
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already three hours have been taken over it. 
I submit that the record sbojlld be corrected. 
Only 2 hours and 10 minutes have been 
taken. 

MR. DEPUTY·SPEAKER : 
your point has heen noted. 

SHRI MOHAMMAD 
(Barrackpore): J beg to move: 

All rilht; 

ISMAIL 

That the Demand under the head 19· 
General Administration be reduced by 
Rs.lOO. 

[Failure to solve chronic problem of 
refugees in West Bengal (201] 

That the demand under the head 19-
General Administration be reduced by 
Rs.IOO. 

[Failure to take over foreign owned elec-
tric supply companies. (21)] 

That the demand under tbe head 19-Gen-
eral Administration be reduced by Rs. !( O. 

[Failure to control the increase in prices 
of essential commodities. (22)1 

That the demand under the head 19-Gen-
eral Administration be reduced by Rs. 100. 

[Failure to stop the conspiracy of police 
authorities and management of Durgapur 
Steel Plant against the workers. (23)] 

That the demand under the bead 28-
Ed.ucation be reduled by Rs. 100. 

[Failure to implement the Government 
decision to introduce free education upto the 
~t  class. (24)] 

That the demand under the head 31-
Agriculture-Agricullur. be reduced by 
Rs.IOO. 

[Failure to protect landless peasants who 
uccupied land vested in the State. (251) 

That the demand under the head 35-
Industries-Industrie. be reduced by Rs. 100. 

[Failure to reopen closed Mills and 
Factories. (26)J 

That the demand under the head 38· 
Labour aDd Employment be reduced by 
Rs. tcO. 

[Failure to pay D. A. to Tramway 
workers as per agreement with company 
before taking over the company. (27)] 

That the demand under the head 38-
Labour • nd Employment be reduced by 
RI.100. 

[Failure to implement wage Board Com· 
mission's recommendations as promised by 
the Government to their employees. (28)J 

Tha t the demand under the head 38-
Labour and Employment be n-ducc:d by 
Rs.IOO. 

[Failure to protect existing service condi-
tion of the employees in the private firms and 
agencies due to the contract Act. (29).1 

SHRI SAMAR GUHA : I beg to move: 
That the demand under the head 19· 

General Administration be reduced by 
Rs.IOO. 

[Failure tu clean city walls and educa-
tional institu~ions by removin. antinational 
slogans. (30.'1 

That the demand under the head 19-
General Administration be reduced by 
Rs. 100. 

[Failure to stop procurement of explosives 
and fire arms by the CIItremists. (31)] 

That the dcmand under the head 19-
General Administration be reduced by 
Rs. 100. 

[Failure to curb anti·social act:vities by 
the unsocia' elements. (32)] 

That the demand under the head 19· 
Gcneral Administration be reduced by 
Rs.IOO. 

[Failure to stop carrying of arms by 
volunteers of the political parties. (33)] 

That the demand undcr the head 19-
General Administration be reduced by 
~. 100. 

[Failure to ~ lop and improve tourist 
facilities of Digha sea r ~olts. (34)] 

That the demand under the head 19-
General Administration ~ reduced by 
Rs.IOO. 

[Failure to remove Marxist admilJistra 
trators appointed durin, the United Front 
Governmcnt. (3S)] 

Tha t t he demand under the head 19-
General Administration be reduced by 
Rs.IOO. 

[Failure to instal tcleph("lne. at Bhalwan-
pur in Contai sub·division. (36)] 

That the demand under the head 19-
General Administration be reduced by 
Rs.IOO. 

[Failure to stop forcible collection of 
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[Shri Sam.r Guhal 
"arly run ~ by Ihe ar i~1 and allied palties. 
(37)] 

Thai the demand under the head 19-
Oeneral Admini91ralion I-e r~ ucc l by 
RI.IOO. 

[Failure to ensule "cace and order in 
Durgapur area. ( R)] 

Thai Ihe demand under the h<ad 23· 
Polic:e be reduced by R s. 100. 

(Failure 10 de-recognise Maraisl sponsored 
Pu,him Bangia Police Karmachari Sangh. 
(39)] 

That the demand under the head 2R-
Education be reduced by Rs. 100. 

I Failure to prevent hoistin!! of r.d ~. 
over educational inslitutions. (40 1 

Thai Ihe demand under the c~  28· 
Educalion be reduced by Rs. lOO 

I Failure to p.y regular m0nthly salarie' 
10 coli .... and school leachers. (41)1 

Thet the demand under the head 28 
EducatioD be reduced by Rs. IW. 

lFailure lu protect school tcachers from 
bein, forcibly evicted by the Maui§ts. (42 J 

That Ihe demand under the head 2 -
Educalion be reduced by Rs. 100. 

lFailure 10 hold eleelio"s for manaaiDg 
cemmitlees in all schOOls. (43lJ 

Thai the Demand under the Head 28· 
EducatioD be reduced by Rs. 100. 

[Fllilure to prov.de mlDimum ~a ri s to 
prilpary teachers (44)]. 

That the DemaDd under the Head 28· 
E4ucalion be reduced by Rs. 100. 

[Failure loJ hold reluJar univclSity exami-
DatioDs (45)]. 

That the Demand ur.der Ihe H(ad 28· 
Education be reduced by Rs. JOJ. 

[Failure to complete CODta; Polytechnic 
colleae \46)]. 

That the De.nand under the Hcad 28-
Education be reduced by Rs. 100. 

[Failure to set up a girl§ colleac at 
Lonlai (47)j. 

That .he Demand under the Head 30· 
Public Health be reduced by Ro. 100. 

lFailure to improve lural hospital I of 
Contli sub·divisiun (48)]. 

ThaI Ih. O,mand under the lIead 31-

Attriculture- AgricultufIC be reduced b,. Ra. 
)(10. 

[Foilure to impro,e ca.hewnlll cultivalion 
in Contai .ub-divi.ioD (49)) 

That the Demand under the Head 31· 
Allricul'ure-Fisheries be reduced by RI. 100. 

I Failure 10 deve'"" fisheries in Conlai 
5ub·divUun (50)l 

TI:at the Demand undel the Head 4:· 
M 'Jltipu,pose R ivf" S~ 'lrme, I'e reduced h\ 
Rs.I0.1. 

lFailure 10 stan work> (or Dubda Basin 
Drainage Scheme (: Ill. 

Thai ,he Demand ur.der Ihe Head 42-
Multlpurpole RIVer Schemes be reduced by 
R\. 100. 

[Failure 10 enli.t Baulehawka DrlinaRe 
Scheme in Fourlh Five Yrar Plen (52)]_ 

Thai Ihe Drmand u"der the Head ~. :
Multipurpose River Schemes be reduced by 
R •. 100. 

IFail!!re 10 corr"lele Kllina,ar Bridge 
00 Kalinagar river in CODt.i 6ub-divis'on 
( 3)J 

That 'he Demand under Ihe Hrad 50-
Public Works be reduced by Rs. 100. 

[Failure to develop Darua-PalUl road iD 
Conlai wb division (54)] 

That Ihe Demand under the Head 
~  Public Works be Jeduced by RI. 100. 

[Failure 10 complele Lelat-Jankl read In 
Midnapur dislrict 1.15:]. 

SHRI BEN I SHANKER SHARMA 
fRanka)' I beg 10 move : 

ThaI th: Demand UDder Ihe Rea" 
23 Police te reducl.d 10 Re. 1. 

[FIlilure 10 arrest and p ~i  Ihe mii-
creant! Ind unruly elemen's respansible for 
murders. 1001 and dislurbanc. or the peace 
of the country (561). 

That the Dem3:ld under Iht Head 
~l· olic  be reduced to Re. I. 

[Fa,lure 10 unearth the bomba and bomb 
maDufaCIUring racloric, in the Stale which 
are plying Ihe' r nefarious Irade and Make 
these deadiY weapons aVlllabl. 10 la ... lc'5 
c:ements al a cheap cost (57)J. 

That Ihe Demand UDder Ihe flead 
~S· ucati n b: reJuccd I.) Rc. I. 
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IFailure 10 mr~1 I~.  d<m8mh of Hindi 
~lc r.' AssC'tiatic>n of ~t Bengal (581). 

That tho Demand unc!er the Head 
28-Educ&li"n be reduced tu Re. l-

LFailure 10 give proper proteclion lu Ihe 
teachers and professors Bcd law·abidlng 
students of schools and collelles aad main-
lain a peaceful almo~p r  in Ihe campus of 
Iheae instrlulions ()\I)). 

That Ihe DelT.snd ur.der the Head 
3S-lndustrlel-Cottallc Indusrries be reduced 
to Re. I 

IFailure 10 ~tarl small and cO'lage 
In u~lrfc9 in West Bengal in larle numbers 
wilh a view 10 nffer opportunilies for self-
emplryrnenl 10 tl,e educated and unl'ducaled 
unemployed )'ouch (r 01). 

That Ihe Demand under th" Head 
3S-lnduSlriel C()ltage l'ldu5!ries "e reduced 
III Re. I. 

IFailure 10 give protection to the 
manaaement of bill, small and medium 
indus'ries from the on~laull t of politically 
motivated Irade unions renderlnl the closure 
or hundreds of ouch units and rellderinl the 
already employed p op~  a; unemployeti 
(11111 

That the Demand unller the Head 
3'i·lnduslries COltage Indu.tries be r u~  

to Re. I_ 
[Need to re open and restart tbe factor-

lei which have lIten closed either due 10 
laocur troubles or financial strinllencies (62'"1-

That the Demand under Ihe Head 
3' Industrles·CottallC Industries be reduced 
to Re. I. 

[Need 10 take over the in u,tii ~ Iyin, 
closed by the Government and either to 
hand Ihem ovcr 10 other wilhn8 indu.lrialMs 
or carry the business themlelvtS (63)]. 

That the Demand under the Held 
3~, 8 our and Employment be reduced 10 
Re.l. 

IFailure 1<' live luitable employment to 
Ihe educaled unemployed "outh or Well 
Den.al (64)] 

Thlt the Demand under the Head 
'8-Labour Bnd eml"bymenl be reduced 10 
Re. I. 

[Failure to switch over to j"b oriented 
education .0 Ihat lhe ),ounlmen cominl OUI 
IIf ~r:alioD81 iostiluliOlis could le'UR lome 

sort of job in order to maintain tbemselves 
and Iheir families (65)]. 

That the Demand under the Head 
~ a our and Employment be reduced to 
Re.l. 

[Need to offer some "'rl uf IUowance to 
the able-bodied unemr10yed persI'n. willin. 
ro work (66)1. 

That the Demand under tbe ~a  
50-Pubh: Works ~  reduced !o Re. I. 

IFailure 10 repair the roads and improve 
the draina.e system in Greater Caeu&ta 
including Howrah and the mufassiJ areu 
(67)1. 

That the n'm~n  und,., the Heftd 
SO-Public Works be reduced to Re. I. 

[Failure to improve the livinl cORditjona 
in bustees which have been sufferln, from 
la:k of ~anitati n, wa ler aad prorer 
li,hUnl (68) J. 

MR nErUTY-SPE!\KER: 1bese cut 
'motions are also before the House. 

SHRT KRISHNA KUMAR CHATTER· 
.II (Howrah) : Mr. Deputy·Spealeer, Sir. my 
State, West Renlal, went under PreSIdent'. 
rule under p()litiCal compulsion on the 19th 
March. 1970. On the 26th March t ~ 
u ~ t was presented on behalf of that 

Government und.r Presid:nt's rule and in 
nresenting the Budl!el it wa, m.de c1elr thlt 
il was the sarne Budget which WIS presented 
by the UP G"vcrnment before tb. Stare 
Lilislalul'C'_ There was very lillIe time for 
t h: Governor 10 study it and to make 
eer!ain other proJlOlal. ; 10, the Budael wa. 
presented Ijke that. It was made clear that 
when the Budget h r i , ~ , il will be 
presented in a form wbich will be acceptable 
10 the H"use. The relult has ~ n I"me-
r hing positive. The deficit wos n .. er Rs. 1 S 
crores In the Budlet prepared by tbe UF 
Government. bllt Ihcje budgetary proposals 
have reduced Ihe deficit to Rs I ~ c:rores. 
They 8galn stlrt with RI. 9i c:rore. or 
deficit. 

I am ~'nrl' I have to join issue with my 
hon. rriend. Shri P. n ata.~u aia , when 
he said Ihat the Cenlre bunlled 10 far IS 
West Belll:'" W '5 cJncerned. 1 am absJlutcly 
,erlain l!lat Coo Ire did not bunKie at any 
.Iale 50 far as Wcst Benllal Is concerned. 
We recall bow in West BeDcal the U F. 
Oovernment CIDIO into power IDd the 
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Congress party was swept out of power. We 
were expecting that the ·U. F. Government 
with such a majority will bring about condi-
tions in West Bengal that the people of 
West Bengal will say that tbe Congress was 
bungling all t ~ wbile for tbe lalit 23 yean 
and tbat tbe reign of peace and prosperity 
has come to the State of West Bengal. But 
we were very much disappointed in that. 

I would like to recall the SOUl-stirring 
words of the late Pandit Jawabarlal Nehru. 
Just before his lamantable demise, he 
described West Bengal in a grapbic manner 
with the followinr soul stirring words: 

"Bengal once so rich and flourishing 
is today a miserable mass of poverty 
stricken, stat ving and dying people. 
Sucb a Bengal we are tr) ing to revive." 

The late lamented Pandit lawaharlal Nehru 
who was charged with emotionl said that he 
will sec not only West Bengal but the soul 
of West Bengal, that is, Calcutta, prospers 
in such a way that tbe whole of West Bengal 
will turn itself into plenty and prosperty. 
But, unfortunately, the band of death took 
bim away and we were put in sucb a 
miserable condition. We bad to look 
askance and to find a way out of our 
milery. 

We were expecting from the U. F. 
Government, wben they have been accusing 
the Congress that tbey have not been able 
to bring succour to the people of West 
Bengal, that tbey will do someting for tbe 
people of West Bengal. What was the 
result ./ We find on'y one thing. There 
have bee'! murders. arson, looting and 
raping of women also under the regime 
wbicb calls itself a progressive regime I 
have never heard in tbe bistory of any 
civilised Government that it is possible to 
allow open processions with lethal weapons 
and arms In tbeir hands. That sort of a 
thing was allowed under the U. F. regime. 
The peaceful people of the State of West 
Bengal cried halt to this whole process and 
the relult was the disbandment of the U. F. 
Government. We arc not respomible for 
that. I ask tbe Members belonlling to all 
parties to recall what took place in my 
State during the U. F. regime. 

It is wrong to say that the present 
Governor is not an able person because be 
Is Qot a lood ~ mlnistrltor, and, tberefore, 

he has 10 go. I am not one of those who 
say that only an able administrator can 
solve the problems of West Beogal. It 
requires human understanding of the· 
pro l m~ of West Beogal. I am sure, the 
present Governor' possesses the • human 
understanding of the problem, of WllIt 
Bengal to be the Governor of the State. 

What- is the position today ? The 
problems of West Begal are many.fold. 
There are the problems of poverty, unem-
ployment. illiteracy, social and economic 
injustices and, above all, the problem of 
refugees who have been upro~t  from their 
homes and who have come over to West 
Bengal. They are eraving for a lillie loaf 
of bread and the bare necessities of life. 
They want rehabilitation and relief to .end 
their miseries for no fault of theirs. 

When we accepted the partition of the 
counlry. I may say, we prepetrated a 
national crime. Can we forget tbis? It 
was a oational crime; it was a crime against 
the whole of India, Who were the sufferers ? 
My Stat: of undivided Bengal was partition. 
ed by the people claiming themselves to be 
secular. The partition was accepted on the 
l-asis of 2·nation theory. It was a mistake 
of ours. Our leaders were misled to 
believe that that will be the salvation of 
India and freedom of India. I am lIot 
prepared to accept that kind of freedom at 
all. The fact has to be admitted tbat 
when India was partitioned, half a cror~ of 
Pc! pIe came over to West Bengal. Is it 
possible for the people of Ben'al to forsake 
the mother whom they worShipped, to leave 
the motherland and go over to some other 
State '! 

It is against human nature if you 
want them 10 for sak" the mother that 
nurtured them. They resist going to other 
States. It is only a human failinl. Wbat 
was the result ? How arc tbese lakhs· of 
people living? In misery and lub-human 
condition. I shudder to tbink what will 
take place if these PD"ple are taken to other 
States with t'bis mental re.ervation. 

Sir. I do not find any awareness to the 
problems of West Bengal in this Budget 
although I support the provisions made in 
the budget. Is there any a ttempt to see 
that unemployment is tackled on • war· 
footmg ? I do not see it. I d" not see Iny 
PfOvl.ioQ for these refuJOes. 
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SHRI PILOO MODY (Godhra): Then 
why do you support t ~m 1 

SHRI KRISHNA KUMAR CHATTER-
JI I support thorn. I tell you why. 
There is no other allernalive We tried an 
alternative. You know the result. It was 
disasser. I come from that State. There-
fore, in full consciousness I support Ihis 
Government and all Ihe measures thaI they 
may bring forward because I know they are 
the persons who can yet solve the pro ' m~ 

if they so desire. I will ju.t quote to you 
what the J{III IUrlan Standard, a leading 
daily of Calculla, has to say about our 
unemployment problem. It was published 
on 25th March on the pressing problem of 
West Beagal with regard to unemployment: 

"West Bengal has the largest number 
of educaled unemployed in the country-
tbe number of job·seeke.. on the Ihe 
register of emrlClyment exchanges going 
up to 1,82.000 by the end of December 
last year." 

There are as many who have not registered 
themselves. This was December last years' 
figure. 

"West Bengal has al~o the largest 
number of unemployed crafts and 
production process workers their nu.nber 
accJrding to the register being 43,418 
on D~.: m t 31 lut." 

There are as many half educated and unedu-
cated people unemployed in the country. 
I am not talkin. of the landless peasants 
I a'll not talkinl! of the tillers in Ihe fidJ 
"nd in the factories. I am talkinl of the 

live rellister that the Gove'nmont maiDtain. 
With thi' appalling figure of unemployment 
before UI, I do Dot find In the Blldget 
provisioDS sufficient to me:t the Illuation. 
It il true that there hs. been a provision of 
RI. 51 crores ror the annual Plan of my 
State. Of Ihis the Cenlre will be alvinl a 
litlle over RI. 40 c~or l. There .re also 
centrally-sponsored schemes which will cost 
RI. 8 crares. But the problem Is so bl. 
that Ih is allocation Is not sufficient for my 
Stale. I plead with the Central Govern-
menl thaI ill the Supplementary Demand. 
tbey should come forward with more alloca-
tions of money for the purpose of Develop. 
ment of my State. 

Rule 
line of my Slate and unless Calcutta is pafe, 
West Beng!1 cannot be safe. I will remind 
you \II·hat Imprl., once published In 1968 : 

"Many s orlcomin ~ amict Ihe Indian 
nation 10· day but none so maddening a. 
its fatalistic acceplance of poverty al a 
fact of I.'e, none so benumbins as our 
blindness to hum 'n decay and degrada-
tion. For twenty yeals our people and 
governments, unstirred even by silht. 
that would have stricken any normal 
mind, have nJt done a t in~ about Ihe 
agonising ,pectacle that il Cal:utta to-
day. Thdt great cltv and her good 
people have been allowed to sink almo.t 
to a p"int or no return. Everybody 
speaks or Calcutta as a problem city but 
obviously felY seem 10 be aware or the 
many tra.edies that ma ke it a hell hole." 

MR. DEPUTY·SI'EAKER : I ~m sorry 
to interrupt YOll. Ir you have not 
finished, you can continue on the next 
occasion, 

SFIRI S. M. BANERJEE: Samlr 
Bhattacharya, a,1 IS'year old boy wal bealen 
10 d.ath in police custody. I want the 
Minister 10 make a .tate."ent. Sir, It will 
come only on Tuesday now as Monday II 
a holiday. N4turally all of UI are seriouslY 
alitaled on this issue. An 18-year old boy 
has been beaten 10 death. Nothing is goinq 
to be losl by 5 minute. belD, taken ror this 
purpose. ~t them make a statement. 

15.00 bu. 

MR. DEPUTY·SPEAKER: You have 
made your submission. He has beard you. 

DR. RANEN SEN (Barasat): I want 
to draw 10Ur attenlion to th' recenl eveDt. 
that have happened In Calculla a. the 
sequ.' to this boy beinl beaten up inside 
Ihe police station. West Ben.al Is under 
President'l rule. The State Minister who 
is present here or the Deputy MIDIIter may 
make a stalement loday, al Ihe responsibility 
for Ihat Slate lies on Ihe Central Govern· 
meDt If he Is not prepared now, let him 
make a statement at 5 o'clo~  or at any 
time which may suit him. (/nl."upr/o.) 

Thoro Is a great problem 10 far •• 
Calcutla II concerned. Calcutta II the life-

SHRI S. M. BANERJEE rOIl- (lnt,,-
ruptlon) 
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MR. DEPUTY-SPEAKER Let hOD_ 
Member. kindly cooperate with the Chair. 
You have made your submiss;on, Mr. 
Banerjee. The point was very ,lear; 
everybody has uDderstood you. He hal sot 
cars and he has understood what you said; 
but I QlnDot comjlcl him. There is ore 
other thins I may poiDt out thai the Resolu-
tion thai will be riscussed, "hich has been 
moved by Mr. Nalh Pai, is IIlso concern ins 
the law aDd order situation in West Benp). 

SHRI S. M. BANERJEE: I do nel 
disasree witb Ihat. Kindly hear me for a 
minute. My point is Ihls. Thai is about 
law and order situation. Even after that 
Ihe Minister may aay, I have no information. 
Here, Sir, 2 lakhs of people marched with 
the funeral procession, and the Minister can-
not say, I have no information. Let him 
make a statement. People a, e killed in the 
police custody A boy of 18 years has been 
lured in police custody, 

MR. DEPUTY·SPEAKER: You have 
made your po'n\. The Minister has heard 
you. I cannot do anythinl more about 
thai. 

15.01I1r .. 

COMMITTEE ON PRIVATE MEMBERS 
BILLS AND R.ESOLUTIONS 

Sb.ly·,"'th ~pDrl 

SHRI NAW.\L KISHORE SHARMA 
(Dausa) : Sir, I bel to move : 

"That this House do allr:e witb the 
Sixty.sixth Reporl of the Committee on 
ri~at  Member's Bill. and Resolutions 

presented to the House on the 19th 
AUllust, 1970," 

MR. DEPUTY· SPEAKER : The ques-
tlon is: 

"That th!s HOUle do a&ree with tho 
Sixty-sixth Report of the Committee on 
Private Member's Bills and Resolutions 
presented to the HOUle on the 19th 
August, 1970," 

7'h. modo" ",a, adopted, 

15.03 brl. 

RESOLUTION RE LAW AND ORDER 
SITUATION IN WEST BENGAL 

- Contd. 

MR. DEPUTY-SPEAKER: Shri Nath 
Pai to continue his specch. 

SHRI NATH PAl (Rajapur): Mr. 
Deputy·Speaker, Sir, I should like to remind 
the House because of the inr.rruptioils, thai 
we were discussing Ihe Private Members 
Dus n ~1 and the Resolution moved by me 
on the 7th AUlust, 1970. I was tryinB to 
submit to the House on the 7th when we 
took up Ihis mailer tbat we will have to be 
very c"ar about the aims, the goals, the 
objectives, the ItrateBY, the tactics and the 
operational fields of the Naxalites. From 
writing slogans on \lie walls, the Naxalites 
have made B tremendous stride towards 
implementation of tbeir nefarious ideoJ,BY 
and philosophy. Thcy arc no longer content 
with smearinl the walll of Calculla. They 
are tryins to carry throuah Ihcir activities 
of the and terror to every place in the name 
of whatever Maoism stands for. I would 
like to mention IOmethinll about their 
modus opertJnal They want to discredil 
all democratic institutions, demoralisation of 
the educational system, in leneral. dislo:-B. 
lien of the economic life of the State, and 
finally dislocation of our people's faith in 
democratic institutions. This is the five· fold 
ItratelY with which they operate 

I will take their own document 10 
lubstantiate what I have to say about Ihe 
way they want to achieve their lOal. The 
Nallaliles have published a document claim-
ing that Chairman Mao-tse Tunl and the 
Chinese Communist party are auidlng the 
Communist party ef India, Ihat is, Marx;st-
Leninist, to organise intensIve luerilla 
strullie and armed revolt in India for 
creatiDI a people's demoaacy. 

Further, they say that they are bavinl 
close links with their sister party in Pakistan. 
They claim that the arms and ammunition 
and other equipment and ~urc s r ~uir  
for the fulfilment of their loa I wi\i be comiDg 
via Pakistan to them. Alain, we find: 

"The strateBY made known in the 
paper published clandestinely, ... " 

-that is, the Llberatloll called DeJQbratl in 
BengaU-


